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SHRI TAPAN KUMAR SEN (West Bengal): Sir, I associate myself with the

matter raised by the hon. Member.

SHRIMATI JHARNA DAS BAIDYA (Tripura): Sir, I too associate myself with
the matter raised by the hon. Member.

SHRI K. K. RAGESH (Kerala): Sir, I too associate myself with the matter
raised by the hon. Member.

SHRI RITABRATA BANERJEE (West Bengal): Sir, I too associate myself with
the matter raised by the hon. Member.

SHRI K. SOMAPRASAD (Kerala): Sir, I too associate myself with the matter
raised by the hon. Member.
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SOME HON. MEMBERS: Sir, we too associate ourselves with the matter raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: Yes; all those who associate, their names will be

added. I think the Government should consider it.

Non-payment of compensation to the land owners for the land acquired

by army after the war of 1965 in Jammu region
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SHRI SURESH GOPI (Nominated): Sir, I associate myself with the matter raised
by the hon. Member.

SHRI SHWAIT MALIK (Punjab): Sir, I too associate myself with the matter
raised by the hon. Member.

SOME HON. MEMBERS: Sir, we too associate ourselves with the matter raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: Yes; all those names may be added. So many are
supporting.



